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Natioaal Wale Polley 

489. SlDUMATI PRAMILA ,DAN-
nA VAft: . Will the Ministpr of 
LABOtr.R be pleesed. to state: 

Ca) Whether Go-f'erftlll8l\t are cun'"' 
sMeIit1l to frame • _U •• l Wap 

PoUoy coveriDI auch luue. .. mIDi-
mum wale and mechanism for wace 
ftxation; and 

(d) The caSe against the Head 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRIMATI 
RAM DULARI SINHA) : (a) and (b). 
Yes, Madam. Government is presently 
engaged in preparing a Wage Policy 
statement. It is proposed to finalise it 
in consultation with the representatives 
of employers and workers at the next 
national tripartite conference. 

Bead constable held for Assault 

470. SHRI A. U. AZMI: 

SHRI RA.JNATH SONKAR 
SHASTRI:' 

Will the Minister of HOME AF .. 
FAIRS be pleased to state: 

(a) whether Government's attention 
has been drawn to the news item cap· 
tioned 'Head Constable held for as" 
sault' appearing in the Indian Express 
of 2nd .June, 1981; 

(b) if so, the reaction of Goventment 
thereto; 

(c) what steps have ~ taken to 
ensure that in future no citizen is sub .. 
jected to such himiliating, insulting and 
abusive language by the Policemea, to 
cbeck t ~ ine'reaa! in the black-market-
ing of elDelb1a tickets; to deal wltb nf-
fendiDg oli~ for fabricatIna sto-
ries; and 

(d) what is the pretent position with 
regard to the case against the Head 
Constable and the flndings of the In-
quiry ordered In the involvel'fletlt ot 
cinema ball officials? 

THE MINISTER ~ STATE 1N 1.HB 
MINISTRY OF HOME AFl'AlR'S 
(SHltI YOO.nRA MAKAWANA): 
(a) _ SW. 



I uta W,............. SRAVAHA 28, 1_ (SAKA) Writtft At&ItNN 1.6 

• A ... I'Ul :No.. 130 dated 30-5-81 
u/_ W7/1ti/". IPG, PolMte station 
V .... t V:bar "' .. prompUy reglatered 
and the Heed ~naa11le was arrested 
on 31-5-81. 

(e) Severe action is taken aganist the 
erring police officials, so that it acts as 
a d.terent for other police personnel. 

Constable is under investigation. 
NOllt,) of the cinema employees in-
volved in the incident hag been 
idehtUied by the complainant. 

Sale of Adlvasi Girts from Dhankanal 
in Punjab 

471. SHRI K. P. SINGH DEO; Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that recently 
some Adivasi girls from Dhankanal 
district, Orissa were enticed by tricks· 
ters and taken to Bhatinda for the pur-
pose of sale where they were ciJ.ught 
in the process of being sold; 

(b) whether accordine to police sour-
ces the sale of such girls bas increased 
in Punjab; 

(c) whether Central Government 
Pl'GPOBe to set up a Cell in conabora-
tiOll with state Police Oraanisation 
where the sa. of girls is rampant to 
put an end to it; and 

(d) if 10, when such a cell will be 
created? . 

'fIlE MINISTER OF STATZ IN THE 
l\IlXtS1'RY oF HOM"!: AFl'AlI\S 
(SllM YOOJtm)'1tA MAltWANA): (a) 
Yes, Sir. 

Qt.) )To, SIr. 

.) and (4). "fiae&te ill no wcb pr'Opo .. l 
UDder COD8id ... tlon at pzeaent. 

....... r of Worllera died ia 8ta&e Pea-
ell .... try Ia :Aiuutaar ~ 

t13. SHRI VIJYA KUMAR yADA V: 
Will the in~ ter of LABOUR be-
pleased to state: 

<a> the number of workers wllo died 
in 1979, 1980 while working in State 
Pencil Industry in Mandsaur (Madhya 
Pradesh); 

(b) whether the factories owners 
were asked to instal pneumatic S st~  
consisting of a suction pump and dust 
collector to reduce dust pollution; 

(e) if so, the details and number (If 
factories which have done so; 

(d) whether any action has been 
taken like closing down such industries 
which are health hazard and fail to 
abide by safety regulation under the 
Factory Act; 

(e) whether any steps were talren 
demanding compensation to silicosis 
victims or their dependents; and 

(f) if so, the details the'reof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOua: (SHRIr.' ... ATI 
RAM DULA.RI SINHA): (a) Informa-
tion fU1"'l1ished by the State Govem .. 
ment of MadhYa Pradesh regardilll 
number of workers who died (If slU-
cosis is as under:-

1979 1 

1980 .. 
(b), (c) aud (d). According to the 

Government 72 factories have installed 
duri coUecttOl'l equipment. lU eases 
wille a.titllted br tile State GOfttl"ll .. 
ment till 18,,7-81 against factory owaees 
for failure to instal dust collecUon 
equipment ConVJcttOil baa beeb obtain-
eel is 92 cues. The nalainiDg 3T c .... 
are pending in the court. 




